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on the basis of the recommendations and cost
schedules prepared by the tariff commision.
The price in any particular region depends
upon recovery and duration. Those hon,
Members who know the intricacies of it per-
haps know that we have hardly any discretion
in the matter once the formula is accepted.

SHRI 5. KANDAPPAN: There cannot
be any difference between Chittor in Andhra
Pradesh and places like Ambum in Tamil Nadu
a distance of hardly 30 or 40 miles.

SHRI ANNASAHIB SHINDE: Mysore
is a separate zone; Andhra is a zone and
Tamil Nadu is a separate zone. If the facto-
ries are in different States, the rates vary as
recovery and duration vary from State to State.
The price for Tamil Nadu is worked out on the
basis of the schedule and the rec Jati
of the tariff commission.

MR. SPEAKER : This question has come
before this House from time to time in some
form or the other. I think I should go to the
next question.
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THE MINISTER OF STATE IN THE

MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND

COOPERATION (SHRI  ANNASAHIB
SHINDE): (a) Yes, Sir.
(b) No, Sir.

(c) Only one insurance company, wiz. the
Union Cooperative Insurance Society Limited,
has written to the Government in this regard.
But the Central Warehousing Corporation in
the past received quotations from several insu-
rance companies, including the Life Insurance
Corporation of India.

(d) Does not arise, in view of the answer to
part (b) above.

=it T fag ot - dar f s
AgEE ¥ g @, aIEIT A @gg &
e seofaal & FAegs o ¥, &
I JAAl F1gaT § 6 39T gE A 9w
FEQHT FT FEIeTA S fear, fager
AR AAA FH AT | Az aa g %
R FLET Foit Fr-amadfes fdwee @
FEUET & WG 041, ar faam w5
SqUET ATA AT A1 Af9F a9 gl !

SHRI ANNASAHIB SHINDE: In this
matter, we are broadly governed by the general
directive of Government. For instance, the
Government has issued a directive that proper-
ties and goods under the direct and indirect
control of Government should be insured cither
with the Indian Insurance Companies Associa-
tion Pool or with the Life Insurance Corpora-
tion of India. As far as the Oriental Fire and
General Insurance Company is concerned, it
is 100 per cent a subsidiary of the LIC. So, it
is almost a public scctor organisation. Natural-
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ly, while giving insurance, we have to take into

ideration  the g 1 directive of the
Government. Moreover, even the interests of
the Corporation should also be looked into. In
this particular case, I have looked into the facts
and I find that the quotations from the Orien-
tal Fire and General Insurance Company were
very favourable as compared to the quotations
given by others.
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SHRI ANNASAHIB SHINDE : The point
is, there are various aspects coming under
insurance. Some of the insurance companies
have a particular rate for tariff items as com-
pared to the other non-tariff items. All these

aspects have to be taken into consideration, and |

not a single item alone.
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SHRI ANNASAHIB SHINDE : About the
precise amount, I will require notice. Thegoods
which are stored in the warehouses of the Cor-
poration are insured.
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SHRI ANNASAHIB SHINDE: May I
explain ? It is a 100 per cent subsidiary of the
LIC. I have explained that position. That is
almost a Government concern, and no indivi-
dual or any group of individuals stand to
benefit, whatever amount is paid. As I said,
if the hon. Member wants to have the infor-
mation, I can give him, but the information is
not with me now.
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SHRI ANNASAHIB SHINDE: May I
explain it again, Sir? The Government have
given a general directive to the public sector
organisations that they must insure the goods
cither with the Life Insurance Corporation or
with the Association that I have mentioned. If
some private companies give some quotations
we cannot give our insurance to them,
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